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SHRI KODIKUNNIL SURESH (MAVELIKKARA): Hon. Speaker, Sir, thank you for giving me this golden

opportunity to speak on the Demands for Grants relating to the Ministry of Railways in this august House.

The Railways, as we know, are known as the thread that ties the nation together. If unity of the nation
has a kinetic example, it is the Railways that connects Kashmir to Kanyakumari and rich to poor like a garland

adorning India.

The Congress Government, when it took charge of the nation in 1947, was handed over a
discriminatory railway network that served economic, political and military interests of the British imperialism in
India. The railway lines were laid primarily with a view to linking India?s raw material producing areas in the

interior with the ports of export, and never in the interest of the Indian industry or the Indians at all.

18.32 hrs (Shri Krishna Prasad Tenneti in the Chair)

It was the Congress Government that decided to make the Indian Railways accessible to all and turn it
to a service for the poor and common man. The Congress Governments also ensured to bring in a world-class

railway system. From the Rajdhani Express trains, Shatabdi Express trains ? (Interruptions)
HON. CHAIRPERSON: | request all the Members to please be seated. Please take your seats.
? (Interruptions)

SHRI KODIKUNNIL SURESH: The previous Congress Governments introduced many trains like the Rajdhani
Express trains, Shatabdi Express trains that serve the higher impact sectors, the highly ambitious projects,

and connect the remote areas through projects like Konkan Railway ? (Interruptions)
HON. CHAIRPERSON: | request the Members to kindly take their seats.
? (Interruptions)

HON. CHAIRPERSON: | request the Members to kindly take their seats because the Member is speaking.

Shri Suresh, kindly continue.

? (Interruptions)



SHRI KODIKUNNIL SURESH: Hon. Chairperson, Sir, | would like to invite the attention of the hon. House
that during the Congress Government, from introducing the Rajdhani Express, Shatabdi Express and other
long-distance trains -- that served the higher-impact sectors -- to highly ambitious projects to link remote area
connectivity through projects like Konkan Railway connecting 738 kilometres and the Kashmir Railway, the
Congress redefined national connectivity irrespective of regions, and we proudly call it ?Federalism on

Wheels?. That connects States as a whole and not on the basis of which political Party rules in the State.

Hon. Chairperson, Sir, what is the situation now? The railway budget is a classic case of ?Divide and
Rule? policy of the British East India Company in a new version. It shows no inclusive spirit, and the States
where the BJP is defeated are completely ignored and terribly shunned. The federalist principle of

discrimination to none and supremacy of States is not adhered at all.

Hon. Chairperson, Sir, now | come to the allocation. The Union Government allocated Rs. 2,55,393
crore for the Ministry of Railways, which is one of the largest allocations. But what is the point of such
allocations when it is unevenly distributed and discriminated against political choices? The last year?s budget
had an allocation of Rs. 35,046 crore for track doubling in the country. This year, it is reduced to just Rs.
29,312 crore only. | would remind the Government that the major railway tracks are used more than their
capacity up to a frightening ratio of 130 to 140 per cent of their allotted capacity. This congestion has resulted
in the passenger trains running at a speed of just 50 kilometres per hour and goods train at 25 kilometre per

hour. So, the Government does not want the speed of trains to be increased and their productivity utilised.

Hon. Chairperson, Sir, let me also highlight some serious shortcomings in the railway budget as we
witness accidents after accidents everyday in almost all the railway tracks in the country. For 2024-25, Rs.
1,112.57 crore is allocated for installing Kavach. And despite the large year-on-year allocations, the Indian
Railways saw an average of 43 consequential accidents in the past five years and 97 per cent of the railway

network lacks anti-collision system. What does it

mean? The shield or Kavach designed to protect the passengers and assets of the Railways from damage

and collision is nowhere to be seen or implemented.

Hon. Chairperson, Sir, | would invite your kind attention to some statistics that will reveal the level of
careless attitude with which the Indian Railways is operating. From 2014 to March 2023, under the BJP-led

National Democratic Alliance rule, the number of these mishaps recorded is 638. The period also recorded



781 deaths and 1,543 injuries and 426 train derailments till 2023, and the average number of train derailments

per annum stood at 47.3 per annum between 2014 and 2023.

Hon. Chairperson, Sir, now | come to compensation for the train accident victims. The demand for
adequate compensation for the victims, those who succumbed to injuries and those who are disabled and
maimed, remains ignored by the Government. Therefore, | urge upon the Union Government and the Ministry
of Railways to increase the compensation, and to give maximum compensation to the injured persons; and

also, their families should be protected.

Hon. Chairperson, Sir, when it comes to the Railway Budget of this financial year, zero consideration is
given to federal model of allocation, and all the allocations are made to ensure that all the alliance partners

are kept happy.

Now, | will come to the State of Kerala.

Sir, the Demands for Grants under the control of the Ministry of Railways for the State of Kerala are
totally neglected. Please remember we are a State where nearly 100 percent passengers pay for their tickets
and behave as role models for the entire nation. We are given the most rotten, most dilapidated and most
oldest coaches and locomotives. Our stations are not developed, despite large claims of the Union
Government. Our tracks are not doubled as they should be. Our need for new trains is completely ignored.
What is our fault? We, the Keralites and the Malayalis, are always supporting the Congress Party and UPA.

You must take the democratic spirit rather than behaving with hatred which is your hallmark.

Let us talk about the allocations of the Demands for Grants for some of the States. Uttar Pradesh is

given Rs. 19,484 crore. Maharashtra is given Rs.

15,940 crore, Madhya Pradesh is given Rs. 14,738 crore, Odisha is given Rs. 10,586 crore, Bihar is given Rs.
10,033 crore, Andhra Pradesh is given Rs. 9,151 crore and Kerala is given an insignificant sum of Rs. 3,011

crore only.

Is this justice when Kerala is always projected by the Union Government as a beacon of growth and
prosperity and as a proud model of social achievements? Kerala is the third State which received the least
amount of allocation in this Budget. We are discriminated so much that Kerala is the State where not a single

kilometre of track has been commissioned for the last 30 years for passenger trains. The fourth phase of



Kochuveli master plan required just Rs. 40 crore but that is not allotted. The location survey of Ernakulam-

Shornur third path is not completed.

The Angamali Erumeli Sabari railway project is also incomplete. It has just started for five kilometres
only. The controversy is still going on. Does the Railway spend all the money or is the State Government also
a part of it? That decision is not yet taken up. The Thiruvananthapuram Division is given only Rs. 47 lakh for
the mechanism to park lengthy trains and apart from, these allocations and track doubling related allocations,
which are nothing but mandatory development works, the Central Government has completely avoided

Kerala.

The Kerala passengers are even suffering serious health issues as they are forced to travel in jam-
packed bogies as there are not enough coaches in the trains. We are given no new coaches, no new trains

and we are forced to operate old, leaking and dilapidated rotten coaches.

Recently, a number of incidents happened. The hon. Railway Minister is very much aware of that. The
waste management in the railway stations is also a big problem in Kerala. Recently, in the capital city of
Kerala, Trivandrum, one labour died in Amayizhanjan Thodu. There is no proper coordination between the

Railways and the Municipal Corporation. That is why, this has happened.

Waste management is a very big problem. It is not only in the Trivandrum Railway Station but also in all
the railway stations. | would like to draw the attention of the hon. Minister to address this issue. From the State
of Kerala, we are also demanding a number of trains. In the northern part of Kerala, recently, the passengers

are not getting proper connectivity. Many of the trains got cancelled. There is shortage of compartments.

Everywhere in Kerala, we are facing so many problems daily. The Members brought this to the notice of
the hon. Minister as well as to the Railway officials from time to time. Regarding the Rajdhani Express, we
have only one Rajdhani Express which is running via Konkan region. But the main line is New Delhi-Agra-

Bhopal-Nagpur-Trivandrum and we do not have any Rajdhani Express. It is a long-pending demand.

Sir, we are demanding for more Vande Bharat trains. The Minister is present here. | congratulate the
hon. Minister. He has given two Vande Bharat trains. But we are demanding for more Vande Bharat trains for

connecting Bangaluru, Hyderabad and other cities.

Sir, there are some important development issues in my State, Kerala. The other hon. MPs from Kerala

will also talk about them. The completion of master plan at Kochuveli is pending. Providing new coaches for



trains like Parasuram-Malabar-Vanchinad-Kannur Intercity Express is also pending. Two Jansshatabdi trains

are running with old coaches for a long time. Please provide LHP coaches in these trains.

About 42 acres for land is available for development of the Ernakulam old Railway Station. It is a very
long-pending demand which should be taken care of. The number of coaches in the Trivandrum-Mangalore
Vande Bharat train via Alleppey and coaches in the Vande Bharat train via Kottayam should also be
increased. We also need more coaches in the Trivandrum-Kasaragod Vande Bharat train. We are also
demanding for a Ernakulam-Bangaluru Vande Bharat train. The Railways should consider this. | would like to

request the hon. Minister that before Onam, that Ernakulam-Bangaluru Vande Bharat train may be started.

Sir, the doubling work of railway line in Ambalapuzha-Thuravoor stretch is going on very slowly. Nearly
Rs.500 crore is required for completion of this work. The hon. Minister may like to take it into his
consideration. Ernakulam-Velankanni train via Kottayam, Kollam and Sasthamkotta is now running biweekly.
We are demanding for a daily train. Kollam-Tirupati train is also a biweekly train. We are demanding that it

should run daily.

There are so many other issues which are pending with the Railway Ministry. | am not going into all the
details. Once again, | would like to point out to the hon. Minister that we are being neglected and we are not
getting sufficient allocation. All our projects are pending with the Ministry. We are not getting new railway
lines. The Nanjangud-Nilambur railway line, Thalassery-Mysore railway line, Kasaragod-Panathur railway line,

Thirunavaya-Guruvayur railway line etc. are the pending projects in Kerala and they are not being taken up.

There are so many other issues. | hope the hon. Minister will consider the demands of the passengers

of Kerala. Thank you.
CUT MOTIONS

(TOKEN)
THAT THE DEMAND UNDER THE HEAD MINISTRY OF
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SHRI N. K. PREMACHANDRAN (KOLLAM): | beg to move:
Need to provide more funds for introducing more trains in Kollam-
Sengottai railway line. (13)
Need to provide more funds for timely completion of Pallimukku Road
over Bridge (ROB) and other ROBs in Kollam Constituency. (14)
Need to provide more funds for repair and maintenance of tracks and

bridges. (15)

Need to provide more funds for replacing old railway lines to avoid

accidents. (16)



Need to provide more funds for development of Punalur Railway station
at par with international standards for providing best facilities to
Sabarimala Pilgrims. (17)

Need to introduce more Vande Bharat trains connecting Kollam. (18)
Need to provide more funds for technological advancement of
Railways. (19)

Need to provide more funds for introducing automatic signalling system
in Kerala. (20)

Need to provide more funds for digitalization of Railways. (21)

Need to provide funds to impart personality development training to
railway personnel particularly to TTEs so that they are sensitive to the

needs of passengers. (22)
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U BT AT EIT & | B9 <X & fob AT & T 81T €, RIS &feh -1 BT & | S¥ep Sedra AfOrif b Heed o forg
Xl Y GIETE T | H 37T BTl feb & T, I HrSehe b HIeT b I el 31T IR TR I18Y, Mfeh T
JcUTEl Pl T&T Feed el | IR Fer &5 H AR & | 8l Wiepleiep Uil &b GRT i oRep seefie a8 el & | 98
Jeefic ST SRY el 3 ST AT H fdahcl! & | T SeUTaT T Neld M1 UR & T I8 TR §alT o Sedral &l
9T 3R g A Hecq e e |

A1 HTfer Sit, 7 3170 HTe2™ I HF=1I H31 S 1 grgaTe ST | Seai I~ URATSHIS T bt febar |
T T gy foHor fbu, Taenfera TRfeRT yunely @1 famrT fasar, setaciie Sexai T Rived @7 faarT 3R ead
feEgciienRuT T frep_T febaT, ST 31T <Teb b SICTBT H aRy 818 & | AT SE T TRTCl bl FFerT b [Tl & Xefd &y w7fcy
B GUR & 1Q Bl eu=1 el 1 5 | faeer A Uier Siotet HIT3H 3R 87 uTa | Y foiar 781 &1 7 fob deguaet
PR BT DT B SR ST | ST H TR Xeld DT gegare G, R HerT faegefienor bt groatre &1 | e
ferggefepRur T aRUITH 2T o 38 BITR feheTIHIER @ITg T iR =T T oTed I, T Xefd T ATfieh SET qoic
32 B9IR RIS BUY BT 2T, SIeT 20 TAR RIS DUY T AT, 100 URTeTT ftett 6T gfel v § <97 BT T 10 &R

RIS BUY I 3fefep DT Toi &3 & | I8 994 BIC-BIC goia VST D DR 88 & | 97 Faid B PRUT TS HRT < g
<ol & 3T 9 8T & | gty § SAfET dsure it & g fob



BT BT AT BRI a7 87

T BRI P B BT BT 7 IR fHaT & | AT IR SH-CIT AR Solt AR, BT TR AR il IR, IR
YT il AT &b PRUT el DT BRIDeY WY AT & | Xold TCIMT BT 3R Aol A [IEAIDRUN PR &b DR 2
(S9ETT)

AT AHTART « iR 0T S, 3119 376 HHTH HIfT |

St 7R AT : AR, H 37T A1 Ui fAeTC H GHTH R R8T & | Sl & FAdIMIepRUT, ST 15T T HIRAT, a¥ 2016 A §1S 751
& S & SIEXIPRUT BT URUI T o6 AR S BIC I e 99 I fuxileTe, -9 I Ide™ & SIasidxul & T8 eyor
Xl HATCR =1 1 & | a1 &1 77, A17e & dSiTes! ? W e HISTRUIUh &l ae1ferd & SiR S yrfebeaii=ial & g1
RIS B, A1 AT Is0ry St Ao & g o forq YeheH aTfdhw dfeR e uge & forg SiY ef 9T X8 E, g
Ul T 3R G AR SueTey HRATE |

19.06 hrs

(Shri A. Raja in the Chair)

R&T &F1 H 89 |9 ST & fo JRUMITCTep TRich F WS HIAT OR DTSHT ol G & fADIT T b R V8T & |
EIR W AT F ST BT Heb, ST J&T HAATeRT &b GeATal R Y AR efd SR ot TiT F P PR IET S |
YT © Q89 T & b Taafora 31fe 3ot YulTett, TeoMT W Jfitd) HHRT yuretl, Taafold diexT uRieie, BT
UTelc T YUTTett, ¢l T YSRAT R USRI STt <l YRIFT URFIRT I HHTH &, 6095 T 0R FSIT8d oM - I
TIUTCAT T FHTH T & | aTS-ThTS T eIl I ek VTSl & | IS IR TRdhele I ThT A &7 %@ 8 | SSlhcs
e HRISR & (10T I AR & i [T BT T kg T, 2513 fheAFes dHT HHITRT T e FfRd w9 § vet
Pl Tep 75 feerm < | fcrerfeh R SfiFeT 2 89 A9 ST & fop f7rder T A1, Xt T af 2030 T g Y 1
XT g & foTT SART Isureg & wIfed H AT TG HAAT Sif b 3Meflaie & 54 ARG BRI 09 DY (T AISHI3T b
TRT S T P PR BT B |

HEIeY, B |9 ST & fob a¥ 2014 I a¥ 2024 Teb ¥old 7 2 ART 94 &R Richai w31 & iR I g bt wey
IS 3R ASHTR IUTed PRI I AT & | 8 T ST & b AR AFaIT &5 b et & fIepry & foTq it S v
R T XeTd 7 T 8, BIC-BIC T BT FURT & | Wb THY T g Jo8, Afeety 3R o0 Wich™| IR IR 78
el & | H T PR Fehell § o AT WX I8T 18 I 3fyeh TAforcd NeTd T & | B b F9I H Tb Y YeTd T Tt
T8I o, 18T g @i ol & fIaT Fapcl o | Fifp U T fed 31T &, I AR & AR S woich  a7eR & & | 377




18 % 18 eTd T Ul TS & Xefd ™ & | gfery A My oy & gwgare g oiR 7 3o faRiferi & +ff svg fop

?
3T URET UR R I, BATAT o ¥RIY T DI bl Uil ST el & |
BT PRI VAT b Uep U AT 9 1T, &R e YT gl fob fF7erTe 9 S1Te
STeT et af &R PIS PIe ofar 7, N Sy 39 &g fs faret s7 9 |

3T A1 St 7 fRATeT a7 & | ST Q9T SR ST 7Y aTet bt aut b AT Sff & §7 PIAT b ATgeRe P
BU A TSR | I8 IR DT e Y & & | RN & AT Ueb ATehcraR, Ueb GeaaiRerd, WTferefier <21 & w9
AR T A A fhaT &, ITH IRAIT JeTd ¥ HIgeReI & o0 ¥ o fhar & | F fHfyd w0 & Yol 54 Sit & g=are
T | SR 31T 3R ST R b AR et b bRy & SO i Uk ST &, AT 3ATebl g1 2rfeh <, AT Sit
T ~Ica SATIDT SeT1T ATEY & fob ST @AM b 5 b FRI< €, T8 3719 YU &R bl | IgI-98] G-I |

DR. KAKOLI GHOSH DASTIDAR (BARASAT): Thank you, Chairman Sir. | stand here on behalf of All India

Trinamool Congress to speak on the budgetary allocation of the Railways.

Unfortunately, the Rail Budget has been already scrapped earlier. Our hon. Finance Minister did not
even mention about it during her speech, though we have received certain Central Government documents

showing an allocation of Rs. 2,62,200 crore.

Before | begin, | seek your indulgence to request the hon. Members sitting here to stand for a minute to
show respect to all the people who have lost their lives over the last two-three months due to railway
accidents. The Chair has to permit. We have to show respect to those who have lost their lives due to railway
accidents. It was not their fault that they died. They had bought a ticket and they were going somewhere but in
the middle of the way, they lost their lives. Whose fault is it? | am sure it is the fault of the Ministry or the fault
of the maintenance of the tracks. These accidents have taken hundreds of lives in the last three months. More
than nine accidents have happened. People have died due to the negligence of the Ministry, negligence of

this Government, who are more interested to save their chair and not the lives. They are more interested in

political appeasement. =T T H SATET SR ST I H HH DI & |

| want to ask when these daily train accidents will stop. | would also request this to the hon. Minister.

Have you found out whether the driver put on the flasher when that accident took place yesterday, as he is



warned to do and as it is imperative to do to put on the flasher so that the other trains close by come to know?
Did he put on the flasher yesterday to alert the other drivers? Is the regular fish plate checking done at night

like it used to be? How are the tracks now? Are they checked regularly because they are costing lives?

When my leader, hon. Chief Minister of West Bengal, Shrimati Mamata Banerjee was the Railway
Minister, she had introduced the anti-collision device. Now, we have KAVACH. So, the question is this. How
far are we progressing towards protecting our passengers through KAVACH? | would also like to bring to the
notice of the hon. Minister to give it a thought whether it is possible to have seatbelts also in the seats of the
railway coaches, like we have in the aeroplanes. In the last one month, two passengers have lost their lives
due to jerk, though it is mentioned in a document that the movement of these coaches are going to be less
jerky. One gentleman fell from upper berth and he died due to jerking. Another was sitting on the lower berth,
but he fell. These reports are in the media. If it is in the public domain, we take it to be true. Or do we have to

find out if it is true or not?

My suggestion is you put seatbelts for those lying in the upper berth and also in the lower berth, like we
do in the aeroplanes. We know that railway is more of a social responsibility of the Government than an
earning proposition. That is why, we had the izzat tickets. Chairman Sir, if you remember, you were also there
at that time. We used to have these Rs. 25 izzat tickets for the below-poverty-line travellers, which the hon.
Members of Parliament could give out to the constituents, so that they could travel over a month to their place
of work and come back. It was also for those people who were doing menial labours. That izzat ticket has

been done away with. That was a social responsibility.

As far as driver?s amenities, junior engineers? emoluments, and allocation for maintenance of railway
schools and hospitals, including B. R. Singh Hospital in Kolkata are concerned, how much allocation is being
kept for all that? Are the railway officers? training institutes functioning properly? Such frequent railway
accidents cannot happen unless the training is lacking somewhere. As | mentioned earlier, whether the driver
yesterday put on the flasher or not, only investigation will tell that. The Coach Factory in Chittaranjan in West

Bengal gets more orders.

Further, the people over there would get more job opportunities. What is the vacancy in the Railways at
the moment? | am asking this because people are looking up for jobs in the country and Railways was a

social sector employing many people. So, | would request you to look into this particular aspect of it.



Amongst the new initiatives for fully non-AC segments when you suggest jerk-free semi-permanent
automatic couplers with sealed gangways, we would also like that railway travel is made more safety-oriented

towards the passengers by providing belts and by checking the fish plates.

There are reports where young children playing beside the railway tracks have seen a fish plate
missing; removed their shirt; and showed it from very far for the driver to see and the driver stopped the train
and avoided an accident. But it is not the responsibility of that little child. It is the responsibility of the Indian
Railways to check the tracks at night. They should also check whether the train stops within 1 %2 kms. of

application of brakes, which is the standard technique. Is this being followed or not?

So many deaths occurring does not give very good vibes internationally for our Railways, especially
when we are comparing with the international Railways by making good toilets, ergonomic bodies, etc. All that

is very good, but along with it the safety factor should also be taken into account.

We require more sub-urban trains mostly because in West Bengal the daily passengers who are job-
seekers, teachers, students, etc. are plying all over the State on a daily basis. So, we need more suburban
trains and we also need more metro stations and lines. Within my Constituency is the Biman Bandar-Barasat
line. In the documents that | have got from the Central Government, | have not seen allocation for the Barasat
line. Hence, | would request you to please increase allocation for the Barasat line from Biman Bandar. As far
as the work is going on, | can see that in Biman Bandar, that is the airport, work on the Noapara-Biman
Bandar sector is progressing; from Biman Bandar up to Barasat it is progressing towards Michael Nagar; and
from Michael Nagar to Barasat work is stopped and it is not happening. So, may | request you to please
increase the allocation there because it is written that 100-150 kms. speed of Vande Bharat metro will be

launched, but the metro that has already started within my Constituency, the work is not going on.

The security and surety of the high-speed trains that you promised of more than 700 kms. should be
ensured before we start all these trains because life of people should be considered. They are boarding the
train leaving their home, maybe there is a wife or there are children at home or a mother is there waiting for
him to go and come back. But if a dead body comes back, then it is a big shock for the family and a loss to the

nation.

The Gross Budgetary Support over the years given in a graph form is increasing, but the number of
deaths is also increasing exponentially. Who is accountable for it? The accountable person should be

answerable to the nation, to this august House and to the people.



Repairing of the old tracks is very essential. You are laying new tracks at a great speed of 14.5 kms.
per day, which is very good, but repairing of the old tracks is also necessary. | would also like to draw your
attention to the Rail-Road gates which are unmanned. They should all be manned. What is the status with
regard to it? Even if they are manned, most of the gates do not work properly. The PWD cannot repair that

road because it belongs to the Railways where the gate is there.

The deplorable condition of those roads is causing accidents every day and there are deaths in my
constituency because that stretch of road belongs to the Railways. There was a proposal to have solar panels
alongside the railway tracks to provide electricity, how far has that work progressed? | want to ask the hon.

Minister to give us a reply on that.

The Station Redevelopment Scheme that the Government has taken up should be taken seriously
because whichever station had the mahila waiting room and mahila toilet has been dismantled even in my

constituency. As a result, women are facing great difficulty while travelling.

#Y R T1E RIS (AT @ Heled, FHISEE! It T GR% A 310 J Xeld DT SIS AN WR dler bl oI
T, 3 foTU AU TgT-a8T EdTE TR D foTU H 31 TRT STHIR aeh Rl & | R IR 98 9 e &, olfh &
SITET FHY eI <77 | S AT § AU SATCRIST 68, TS ISTHIG bl ST el Ht gegdTe ST, I Ufel 3R
ch T [ B JeT fergRect ™ & AT F51 Tl A rAeby Wil & ST Tl et b e fom & | H I7ep ufer off
FREEY

qeIeg, 3t g9R T 1) Fide q8iey Sff 91T W8 o) {3 2 oTRY, 63 B9 xle DU Pl I ol & | BN 9T &
Tg 91 81 31T %&T & b STR U< A ST TR dY 87 SR TS = §9 29T Y U TI=HAT 3T &, oAfdhT SR U9l
T A, ITR 2T BT [T5h 39 aoIc H 81 AT & | JoT BT & fob 91T SRATEAT R SRR T4 81 W8T 8, TIR 7RI &,
D ARTEY &, TT8 W 8l, IER & I dTel AN FIEAH UR F9T PR & | HIAF Felch 8, WA Hel s §¢ 781 & | A=
STl < @I ferdT BIct §Y, UeHT 8l §Y H & Y 39 URIUID Tofel Teb Ugeehy 3T WA P & PR Heb | HRT
3TTIRY 3FRIY & o I8 I8¢ 3787 JT &, J1fch Talch! JATRAT & | SRDATS PT I8 TS &, YR T &, W 19 BT
BR 8, I8l o o IS a1 39 aoic H H 81 o W8T § | 39 Joic H I Tfc] Bl Pal 71H H 78] S BT g | 39 Joic
qaiereT o 37eh T8l 2, S ga et NeTd & 1!y T Silei! bl YRa T WRAT & | TRy SITeT AT gafaet & &, i et
I FIR B 8, olfb 39 Foic § Yatael $ foTg g T ¢ T fsh 781 & | RIIJe i & ielrar SRef feeai §
IRT AN fiweft & foTu TohR vl © | fewetl, JHETS, 8RS, BTN, 3T AR DT AT BRA 6, U] I7b fo1q Bl
U S T aRyT T8 DT TS 7, ST 12 FE Tt 31K SHH Phact S-ReT fSss & & |




TBISY, 3R 3T U TR SRl fSed Dl BTeld <xF of Al H JHSIT & (b 3R ATSH! T & AT I8l SR I8
SR 81 ST | IFH o1 et &<t & o SMTer) bl I Ted B 9aq 3 el & | ITH Y S derd &, 89 3R
prcuil

ST f&eq &1 §U &, & 1T R 1 & | TeluR rer 3R QT i, SRl rer H Sl SfTaTery Bl geer 8, et
GURT P fol0 39 qoic H o ol T8I Pl AT & | HI6T AT I A1 & b o1 A Afeerai & oy e § efrarery &
AT B, SifdhT 39 0R 374} Tep g T el g & |

3R FHIIICT HEIeY, R lh FHT FHIY & TS o ARIFHIR SR GRS XeTd TR XeTd Dl I&T
&1 ISR YT T 8, T1fehT S Q1 ol T b A ehRUT 8 9 Joic § o 1T U BT HTaeT =18l fhaT T & |
S SIF TCIHT WR ITHAT & fofT Tefterer des 81 &, ORIy I3t ot rehl IRem= T AT e ST & |

qFIAR, 3T ST o 7 SITORY &g 8T o o yafereT & foTq Ueb ISTeITiT QaRau IeTg STy, ST IcteId 3 geT
BT §U IS S | 81 OR X e oY & 3fR I8 a TR 4§ J8f 37 ol &, FNfdp ART o IR F S-eret
SUTEITT Sierer 8T 8¢ fFehet ST & | ST STt ¥ TS BRT Al AR &7 AT A ol I bH I 4 300 fhetriies
T PR IeeT 7T TS | FATTY R YRR HT & {3 PIeTeTall I 4T 8K §Y o Tlls ST |2 (Ter)

HIRIER, aY 1952 3 fehR AT e <l 81 &I & | preft 27 &Y R & | IH W e = ¥ 370 et W
IR & | TR I TREFT Sff € | A 1952 ol SIS e 3! a1 <t g3 | I8 Uil &l b I8 =ral & 1 g8 T
el g8, TR U H I8 {febet STl & fob preft & a8l e T T1g o &l 8, IFDT T 81 T & | 87 AT off =red) € fop
T BT STV | 3QfeTq ARY Hi7T & fob TRIRAY I 7 B1epR Tedds A ol ATeRTST Bl §U SATSTHIG Bl §U MR e o fofy
U& S TR ST | S dhaet 3TTSTIG O & SISl & | S SATGT fIdR R & STk el & Fifd S SaTaT Iy
T BT | 3FR 9 IoIC § IF DI P SIS (AT SAY AT H ATIPT Ig0-a8a ATIRT G AR F 30 3T AN T
TR I, ST g8 3RT FeANT T | a8 f31er bl R & 3R GURT 9167 TRE T TR & | F87 b R o AT Si
A1 € | 3FR o 81 ST AT @I 9 STRM A GRIURAT 3R MREYR T el & |

AT RIS, q3T SATCT PO Te| PeT &, TF I &l Aol Dbl SHRI 7T & | 3 3R BT T 9110 |

*m10 SHRI PUTTA MAHESH KUMAR (ELURU): Sir, | thank the people of Eluru for giving me this
opportunity to stand here and speak on the Demands for Grants of the Ministry of Railways as their

representative.

Sir, | thank hon. Prime Minister, hon. Finance Minister and hon. Railway Minister on behalf of the

Telugu Desam Party, Shri Chandrababu Naidu Garu and Shri Nara Lokesh Garu. We welcome this Budget



and fully support it.

Sir, Modi 3.0 in Bharat and CBN 4.0 in AP are a blessing for the people of India and Andhra Pradesh.

The visionary leaders working together will surely create a blueprint for Viksit Bharat.

The trains have been part of our life. Everybody travels in train for vacation or even for their functions or
for any other purpose. The train has been part of our culture and it is a part of our life. If you see, during the
YSRCP Government, the train budget was also given to Andhra Pradesh, but it never used the train facilities
to be given. Whatever the land acquisition problem was there in Andhra Pradesh during 2019 to 2024, train
projects could not be taken up, and because of that, a lot of construction work of railways was not done in
Andhra Pradesh. Today, the NDA Government is developing railway infrastructure like railway stations and
airports also. We appreciate it. The people of India also appreciate it. We can see rapid growth in
development over the last 10 years, going from laying 4 kms tracks from 2014-15 to laying of 14.5 kms track

per day now. There is almost an increase of four times in the last 10 years.

Electrified train routes have more than doubled within 10 years from 21,000 kilometres in 2014 to
41,655 kilometres in 2024. Almost 102 Vande Bharat trains are running in the country. Today, even one such
train is running in my Eluru Constituency also. | would request for a stoppage at Eluru railway station which is
a major junction in the country. | have requested the Minister also to allot one stopover at the Eluru railway
station. Our country has a total railway length of close to 1,26,000 kilometres as of now and currently we are
one of the largest rail networks in the world. | am confident that it will become the largest in the world under

the leadership of Modi ji and the hon. Railway Minister.

Andhra Pradesh has a long and deep connection with the Indian Railways. | thank the Government for
allocating Rs.9,150 crore for developing the railways of Andhra Pradesh. | specifically want to thank the
Central Government for allocating Rs. 2,000 crore for a special railway line to Amaravati. Amaravati was
ignored during the last five years. The farmers of Amaravati have given 30,000 acres of land freely to the
Government. After that, the YSRCP Government came into power. Then, they destroyed Amaravati. We are
very confidently telling that today our capital is Amaravati. For that, the hon. Railway Minister has also helped

us by allocating Rs.2,000 crore for a special railway line to Amaravati.

Another important project for the people of Andhra Pradesh is the South Coast Railway Zone
headquarters in Vizag. It was mentioned last time in the House that the land was not given by YSRCP. They

have not responded in these last five years. We promise you that we will ensure that land is allocated at the



earliest. | would request the Minister to speed up the construction and operations of the zone. | would like to
request that the Railway recruitment for this region should be done through this headquarters only. That

would be better.

The Government has upgraded 73 stations in Andhra Pradesh as Amrit Stations. On behalf of the
people of Eluru, | thank the Government for recognising Eluru Station under this scheme. Please speed up the
work and finish it as many people are waiting for this development for a long period. We are looking forward
to finishing of this development work as soon as possible. The Railway Minister has mentioned that there are
40 infrastructure projects under progress in Andhra Pradesh. As | mentioned earlier, because of land
acquisition, etc., the previous Government did not do it. This is because of that, the projects did not go
forward. Now, we will be cooperating with you. | would like to request you to see that all the projects are

completed.

There are projects which have been very much demanded for the last 20 years. One is Kotipalli-
Narsapur railway line for which we have been waiting for the last 20 years. | would request the Government
to complete that line as soon as possible. Then, there is Vijayawada-Gudur railway line and there is
Bhadrachalam-Kovvur railway Line. | would request on behalf of the people of Eluru for a new railway line
from Gudivada Junction to Nuzvid Junction. That is also the new line which the people of Eluru are asking

for. Previously also, representation in this regard was given.

| hope consideration is given for the welfare of women, elders and Divyang individuals. | thank you for

giving me this opportunity.

*m11 5Tt fereR ST (Uie) : A1 9L Feled, H A1 Xel Hfl BT g A AR &ch BRAT & [ 3 Alep
& 5 VeI o TPt PRI T TRT H FotlaHT < T B fhT & | Tt sfT A= H1GT Sit b gRT AR ¥eld 8 Nebre
FRIMT 2,62,200 RIS WU SMMAfCT DT TS &, FIIT R et BT AT B1ehl TIil A 81 R8T & | U &b PRIpIeT H
2004 & 2014 T S8R & fdmRT & folg 1132 FRIS B ITafed fohd T &, RY Te=aT Sit 7 9gTax 10,033 BRI
U TR S 8, I AT AT SATT 8 | I8R5 el T 100 Hfcrere fEeienur o SiT et & oI fA8R & 92 TCemT T
ST HIRT T AT b e : 10 fohaT ST 8T 8 | 39 oRE A-HRife Yord 7 faepr 81 38T 8, fraep forg #
TR AT ST T gegaTs <o § |

HRATATE § |



Yd-Heg Neld & JAlel T WIS N arieiT die &1 Faivr fovar SR, Ry gt et Tieat @1 gfermer @t
gferem &q TP XW-IEe T ST Heb | Ty & TERHT S H Xeld IS @i bl & T Tleil ¥ Gulel H & T
W& |

el He Xeld fcTiic] FAER Heel b FTOToT Yefd Ter UR RO o1 AT 13211/13212 (SIFTE1-EFT9R)
TqAT 13213/13214 (SINTE-TER™T) BT F&v1d 2 e fosar IRy, Ry Heracdt et it SHar @l fdgR &Y ot
AT I e JReTery utel SHT-31 H ferem &v |

HEICY, ST AT 12553/12554 d2TTel TeRIuy Bl e Hewdr § Gulel AT WRIFTG b febal ST | TS
T 15279/15280 YRISRAT (o3RI T fARRTR ST I Julel AT IRRFIG T (6T ST | TST AT 14603/14604

SR ERYT STATERUT RIS T Sfo UR 21 EeT ¥ 3{fereh Gt Xaei! o, Forept ureffes W@-v@md At 3rerar §
&1 fepaT STTeTT & | Sfory, SepT TR quleT Bl §U BRISHRTSI/SIRTEHT Tep febaT ST | TSt HeET 12567/12568 UeHT
TERYT I[SIRTT TERINY 2T AR 2 &7 Breer 5 ot Gulel T ARG Teb T SR | Feh o T ol-3f1eR el §
14 HTT 40 foFE AT R 1T TSI & & AT A GHIE H &l T HTeifies SG-7a7d FeRaT 5 8l © |

HEIGY, ST AT 13227/13228 HERAT 0l TR SCRACT TaRai T UTIfieh IG-I91d T BRI SHTR HeSel
& ol TR H Bl AT ST 8, SA 39T foRR JuleT AT TRIFTG b fobaT SR | ST FEAT 12203/12204
T AR TR I2f T YRATel 7 3R, 2024 I TeTo Tero dfo Yeb I fhaT ST | 3HehT UifHeh IGIET BT
1 SFTER H €T T STl & | ST, GuleT clep s faeR fbam SRy |

HEIGY, HICER A BRIGHIS XA Bl §Y 73 facell/ae f[I8R TUT ST § BRIGETST HiCeR 8k gU
TaTETCT o fofY Uep 1S o TIeTRlT SR | URISIR TSt WAT 05523/05524 HERAT-RIATG SH Dl Fevdl § 14 &9 Flel
PP DT IETR BRI e BT STy SR A=) § ST T HeT 8¢ 22:30 &91 deb FewaT Ug el S, R
3= Al T gebs N G el | S WA 13205/06 ST UISAIqT Sifed (s Bl W@ AR b oy
YT A I BT S P 09 H eI SR | A1 & ST IR ST A T GulleT 8k ARG IT BRI cTeh
8l | T T g X1 SHTR H8eT 7 & |

eI, ST AT 13163/13164 RITTCIEE-TERT E1C TSR UaAU T Julel e [aRR fehaT STRY | FHgR
Sl S el YeTd T U BT Xeld T & e defel § Blec q1aT SR | RIS § arT ulel-gewar
3 778 feeell Tep ST RS RIS 1S o TelTs SRS | HEEYR HeeT S 1934 & Jeby H Eavee] FaTqiie § HiHTR
YT TS T T BT BRI IRT &1 DT & | T3 l1s IPpa AR X IS BT AT PR UiRaTer fbar SR | el g
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*m12 SHRI OMPRAKASH BHUPALSINH ALIAS PAVAN RAJENIMBALKAR (OSMANABAD): Hon.
Chairman, thank you. Today, | rise to discuss the demands for grants of Ministry of Railways 2024-25.
Solapur-Tuljapur-Dharashiv railway line project was declared in 2014. It is now more than ten years, but the
pace of work is very slow. Famous pilgrimage Centre of Tuljapur would be connected through this railway line

project.

I would also like to request Hon. Railway Minister to kindly look into it. It is a common practice to issue
a tender for any project only after acquisition of 80% of land. But the tendering process was completed in
hurry in this case to take a political mileage even before acquisition of required land parcel. | have no
objection as such but now the land acquisition process should be expedited and this railway line project must

be completed as early as possible.

Sir, | would also like to inform Hon. Railway Minister that Dharashiv is an aspirational district. When this
project was declared, it was informed that the Government would purchase land directly from the farmers.
Other Railway projects in Maharashtra like Pune-Miraj, Baramati-Faltan-Lonand, Wadsa-Gadchiroli etc. were
executed through direct land purchasing. This project was also likely to be executed in the same manner, but

that was not done for unknown reasons. Then, they started compulsory acquisition.

So, | would like to request Hon. Railway Minister to intervene as it is the same district where largest
number of farmers have committed suicide. Farm land is everything for farmer and you know it. If the land is

purchased directly from farmers, they would get five times more compensation for their lands. Hence, it is my



humble request to Hon. Railway Minister for his kind intervention in this land acquisition process so that the

land must be purchased directly from farmers.

Sir, you have launched Vande Bharat Train and also expediting the work related to Bullet Train project.
We do not have any objection in this connection as you have to do it to remain relevant at world level. But,
look at the condition of General Coaches on Passenger trains. People travel like cattles and this is very
pathetic. You must consider the problems faced by rural and poor people. You are running other trains like
Vande Bharat, Bullet train etc. but what about a common man? You must try to understand his condition. A

common man also deserve a comfortable travel and hence, number of general coaches should be increased.

Sir, earlier senior citizen, persons with disability and journalists used to enjoy a concession in railway
fares. But after corona pandemic, that was scrapped suddenly. | met the Minister many times in this regard.

Once again, | would like to request Hon. Railway Minister to resume it immediately.

There is a rail coach factory at Latur and surprisingly it is inaugurated twice. But not a single coach
manufactured here has been rolled out till date. This should not be election centric only and only for the

purpose of inauguration. You must keep the promise you made to the local people there.

Chairman, Sir, there was a narrow gauge railway line in my area since british era and eventually, it got
converted in broad-gauge. Farmers in my constituency keep on meeting me in connection with their land
entittement. Railway officers do not possess the valid map of lands owned by railway. They are encroaching
the farm land owned by local farmers. So, valid papers of ownership of land must be shown by railway

administration before claiming land ownership.

To avoid accidents at railway gates, you are constructing ROB and RUBs But, the water logging at
RUBs during rainy season deny the access to it. Farmers cannot go to their farms using these RUBs.
Farmers cannot pass through it due to heavy water logging under the bridge. Even the road construction
quality is also not upto the mark. What kind of estimate you make and how you finalize it that also needs to

be checked because roads are in bad shape.

Now, | would like to talk about my last demand. Sir, | have been demanding for a stoppage at Kalamb
Road Station on Latur-Mumbai train for the last many years. | also demand for a stoppage at Dogi Road for

Parvel Nanded Train.



Kindly consider my demands sympathetically and take an immediate action in this regard. In my
district, we have a rack point available at the station. But, there is no shed for it. Goods like fertilizers and
foodgrains get wet as there is no shed available to protect it from rains. Hence, a covering shed should be

placed there to stop the losses.

Lastly, | would like to request Hon. Railway Minister to consider my demands sympathetically and an

immediate action should be followed in this regard.

Thank you.

*m13 SHRI M. K. RAGHAVAN (KOZHIKODE): Respected Chairman, Sir, thank you very much for giving me

this opportunity to participate in the discussion on the Demands for Grants of the Railway Ministry.

Railway is the lifeline for uniting the people of India. The foundation of development of the railway
connectivity has been laid by the Congress Party when we were in power. Unfortunately, the discrimination is
continued with Kerala. The budget allocation to Kerala is small as compared to other States. | express my
sincere thanks to the hon. Railway Minister Shri Ashwini Vaishnaw ji for the allocation of funds for the

development of the Calicut Railway Station into an international railway station.

| would like to share my views and suggestions in two parts. The first part relates to our immediate

requirements and the second part relates to the improvement of the Indian Railways.

Sir, let me speak on our immediate requirements. My first point is relating to a railway zone for Kerala.
| wanted to begin by thrusting upon the importance of a new railway zone for Kerala like Tamil Nadu and
Karnataka. In spite of being one of the most profitable sectors in the country so far as passenger traffic is
concerned, there is no railway zone in Kerala. Sir, | am requesting, through you for a railway zone. Itis a

long-pending dream of the people of Kerala.

The second and the most important thing which Kozhikode and North Kerala require is the need for
more trains in this region. If the hon. Minister visits Kozhikode, he shall understand the reality of the problems
faced by the commuters. The current situation of Kozhikode is going to open the doors for wagon tragedy. At
peak hours, there are insufficient trains running in between Shoranur and Kannur. As a result, the school-
going children, and the employees of the Government and private sectors, including other commuters are

compelled to travel in the overcrowded trains. These overcrowded trains pose a severe threat to their lives.



Only an increased number of Memu and Express trains can resolve this problem. | request the hon. Minister

to consider this request with utmost priority since a lot of lives are at stake.

As far as the requirement of new trains is concerned, the Railway Board had approved a proposal for
the extension of Bangalore- Mangalore-Kannur Train to Calicut. However, the proposal is still pending. |
request the hon. Minister, through you, Sir, for an urgent extension of this Train upto Calicut. There was a
proposal for a pit line at Calicut. Whenever | ask for a new train to Calicut, | get the same reply from the
Railway officials that since there was no pit line, we cannot sanction more trains. The proposal for the pit line

is yet to see the light. It is my humble submission before the hon. Minister to establish a pit line at Kozhikode.

Sir, Bangalore is nearer to Calicut than its own State Capital, and Bangalore and Calicut are closely
connected. There is only one train currently running daily along the Calicut-Bangalore route. As a result of

this, | request you to consider a Vande Bharat Train on the Calicut-Bangalore route.

Sir, while the occupancy rate of Vande Bharat train along Goa-Mangalore route is 20 per cent, in Kerala
the occupancy rate is as high as 160 per cent. | request for the extension of Goa-Mangalore Vande Bharat
train to Kozhikode/Coimbatore by having one more rake. The declared Mangalore-Rameswaram Train for the
people to reach Sree Mookambika Temple and Rameshwaram Temple, the two holy destinations, is yet to
begin its first day. | also request for the consideration of the Feroke-Karippur-Angadipuram Railway line
project and Nilambur-Nanjangode Railway Project for which the surveys were done, and which are now
pending before the Railway Board. The Guruvayur-Thirunavaya line and the Sabari Railway line are also

crucial for the development of my State.

Sir, now | want to give a few suggestions. As | mentioned, train overcrowding is one of the severe
challenges that the Railways face in India. Why does this overcrowding occur? This occurs due to insufficient
number of trains in that route. | request the hon. Minister to consider this as my personal suggestion. The
Passenger Amenities Committee can take a step in this direction by inviting frequent inputs from the

passengers across all the stations of India.

Sir, there is also a greater need to enhance cleanliness and safety in trains by deployment of more staff
and Railway Police Force. Through this, the safety of women in trains would also be ensured. The vacancies
in the Railways have to be immediately filled and it is to be ensured that there is no staff shortage affecting the

train operations.



Sir, there is a greater need to make ordinary railway employees happy. Our loco pilots and station
masters work under extreme stress and strain. This has to be eliminated. Only if the staff is happy, they shall

be able to deliver the best services for our people.

Sir, Automatic Signalling System is to be introduced fully in Kerala so as to speed up the trains and to

introduce more trains to alleviate the crowd.

| want to conclude by saying the following few points. There is a greater need to make the ordinary
railway employees happy. Our loco pilots and Station masters work under extreme stress and strain. | have

just now mentioned about this.

Sir, please give me two more minutes. | will conclude by saying the following points. There is a need for
the establishment of a pit line at Kozhikode and establishment of a new Railway Zone for Kerala. Apart from
this, | request for the introduction of more trains like the Chennai-Mangalore-Kozhikode, Kozhikode-
Bangalore-Vande Bharat, Coimbatore-Kozhikode ? Mumbai, Pune-Kozhikode-Ernakulam, Kollur-Mookambika

Temple, and Guruvayoor Temple Intercity trains.

Moreover, new MEMU Service should be introduced between Shornur and Kannur during peak hours. |
also request for the extension of the trains to Kozhikode, namely, Yeshwantpur Hasan Kannur Express and

Goa-Mangalore Vande Bharat Train.

Sir, | would also request for the completion of all pending railway projects, re-consideration of all the
pending proposals before the Railway Board, enhancement of allocation under the Railway Budget to at least
Rs. 6,000 crore for Kerala, decongestion of trains by providing more MEMU trains and more general coaches

in Express Trains and reinstatement of senior citizen concession in the Indian Railways.

Moreover, the Indian Railways need to form Divisional Advisory Committee at all divisions comprising
the Members of Parliament from both the Lok Sabha and the Rajya Sabha which shall periodically meet

bimonthly to discuss upon major issues facing the railways in the respective divisions.

Sir, it is good that the capital investment on railway infrastructure is increasing every year. However,
modernisation of signal systems and the need to discard old coaches by introducing LHB coaches is very
important. While every item today is subject to the depreciation principle, | do not know why the Indian
Railways do not follow this practice. Many of the trains today have served their time and it is time to scrap

those trains and bring in new trains while not compromising on the affordability.



Sir, earlier when the Railway Budget was in existence, we knew which State would get what. Now the

issue is, you allot trains and promote infrastructure development to meet your political needs.
HON. CHAIRPERSON : Hon. Member, please conclude.

SHRI M. K. RAGHAVAN : Chairman, Sir, through you, | would humbly request the hon. Minister to positively

consider the demands put before him. Thank you, Sir.



